
D. E. G. (RDilway.), AORAHA Y ANA 27, 1890 (SAK.4) Ifl66.67 226 

SHRI PARIMAL GHOSH: I bet! to 
move: 

"That the Bill be passed." 

MR. DEPUTY-SPEAKER: The ques-
tion is: 

"That the Bill be passed." 

The motion was adopted. 

16.17 hR. 

DEMAND* FOR EXCESS GRANT 
(RAILWAYS), 1966-67 

MR. DEPUTY·SPEAKER: W.e will 
now take up the Demand for Excess Grant 
(Railways). 

DEMAND No. 2-M,sCELLANWUS 
EXPENDITURE 

MR. DEPUTY-SPEAKER: Motion 
moved: 

"That an excess sum not exceeding 
Rs. 7,68,074 be granted to the President 
to make good the amount spent during 
the year ended 31st March, 1967 in res-
pect of Demand No. 2--Miscellaneous 
Expenditure ... 

SHRI LOBO PRABHU: (Udipi): I am 
moving my eut motion, No. I. I beg to move: 

"That the demand for an execss grant 
of a sum 'of Rs. 7,68,074 in respect of 
MisceUaneous expenditure be reduced by 
RI.IOO. 

[fo deprecate the repetition of delay 
in promptly obtaining figures on the debit 
due to the Central Intelligence Bureau. (\»); 

SHRI RAJARAM (Salem): Sir, as a 
result of the September strike, 4500 cases of 
railway employees are pending in the courts. 
Thousands of people are out of job. J would 
request the Railway Minister to re-employ 

those people and withdraw the ~, because 
the strike is over now and everytbiQ8 bu 
become normal. The 14 Iakba or rail., 
employees are milly perturbed beI:auIe of 
this drastic action takoD by the ministr)'. 

From Salem to Dhannapuri and from 
Dharmapori to Banplore, goods trainl ar .. 
already running daily. But I do Dot know 
why the Railway Board is hcaita!ing to allow 
passenger traffic in that line. I would reqUOllt 
the hon. minister to inaugurate the p&IIOJ1pI' 
and express trains on the Salem-Baqalon 
line as soon as possiblo. By opening tbIa, 
we can connect Trivandrum and Bangalore 
and also Bangalore and POOM. All are 
metre gauge trains. H we have • pu5CIII8II' 
train from Trivandrwn and BangaIoro 'lill 
V ridhachalam in metre gaUJlD, thero will be 
heavy passenger traffic. 

SHRI DATTATRAYA KUNTE 
(Kolaba): We are discussing ExOlllS Grant 
and we must stick to the Demands. 

SHRI RAJA RAM : I am using my time. 

MR. DEPUTY-SPEAKER: Whoo the 
Supplementary Demand. c:amc, I oaid we 
must _tric! our remarks to the finaDciaI 
aspect of it. But usually nobody IiaIeDI to 
that. Some local grievances are wntiIated 
always. 

SHRI DATTATRAYA KUNTE: I have 
raised a valid point of order. I railed it lut 
year also. We have to be assured of the usual 
procedures. I have no objection to Mr. 
Rajaram's making his obscrvatiOlll. AI. 
matter of fact, he should have lOt hIa chanoa 
when the Supplementary Demand. were under 
discussion. (InlemlfJl/on8) 

MR. DEPUTY-SPEAK.ER: I entirely 
agree with you 80 far u your point of ordor 
is concerned. 

SHRI DATTATRAYA KUNTE: In 
future, care should be taken to _ that the 
Rules of Procedure are followed properly 
so that we are not muu,1ed through. 

MR. DEPUTY SPEAKER: Nobody i. 
here to muzzle through. 

J would like you to devote your attention 
to this because the debate here is restrictive. 

------~-------------* Moved with the recommendation of the President. 
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As I said on the last occasion when you 
raised the point, I gave an opportunity to 
say something. Here also I shall give you an 
opportunity to say something on the 
Demands. . 

SHRI DATTATRAYA KUNTE: I am 
not concerned. 

MR. DEPUTY·SPEAKER: The proce-
dure is already there. I have agreed that a 
Member caD ventilate his local arievances 
whenever a Demand is taken up. 

SHIt'DATTATRAYA KUNTB: I am 
afraid this House is not following the usual 
procedure to ventilate· the local grievances 
here. 

MR. DEPUTY·SPEAKER: Mr. Kunte, 
I fully share your anxiety. As far as possible, 
we must strictly adhere to the rules, but at 
the same time 1 must also point out that 
most of the hon. Members taking the oppor· 
tunity wantto place certain of their grievances. 
It 1s very difficult. Y (jIJ must realise that all 
are not so highly literate in the sense as to 
know what is the implication of the rule. 
(Interruptions). 

SHRI RANDHIR SINGH (Rohtak): 
We are all literates, Sir. 

SHRI DATTATRAYA KUNTE: Sir, 1 
object to what Shri Nahata says, that 'Mr. 
KIiDte is unedlJC8ted.' 

MR. DEPUTY·SPEAKER: It is a sad 
remark. But Dol:!ody has listened to his 
remark. 

SHRI DATTATRAYA KUNTE: I have 
listened. 

SiiRI AMRIT NAHATA (Barrner): I am 
very sorry for this. 

MR. DEPUTY·SPEAKER: Let us not 
waste the time of this House in this way 
when We are pressed for time. 

No doubt, 1 shall give time to the hon. 
Members. Mr. Kunte, YOIl were on a point 
of order and 1 have tried to satisfy you. I 

never meant disrespect to anyone when I 
used the words 'all are not so highly literate.' 
You may take an opportunity to ventilate 
your local grievances. ] may also tell you 
that nobody should speak for more than 
three minutes. 
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MR: DEPUTY·SPEAKER: I would 
request you to take note of Haryans. You 
please conclude now. 

SHRI RAJARAM: Already there is a 
notification by the Railway Ministry that they 
want to remove four railway lines which were 
constructed by the Britishers in those days. 
One is Mettupalayam to Ooty; the other is 
Mayavaram to Tharangampadi and there 
are two other coastal lines which are narrow 
gaU&e lines. They want to remove these 
lines simply because thcy are not economical 
or profitable or ~omethinl! like that. The 
Britishers had done some good to us. They 
had brought railways to this country and our 
people arc enjoying the benefits of railway 
lines. But our wonderful Government and 
the Railway Ministry want to remove those 
lines. 

Ooty is a beautiful spot. Our Railway 
Minister knows it very well. I am inviting 
him to pay a visit to Ooty. Even in Septem· 
ber it is wonderful. He must enjoy the train 
trip; he must not go by road or any such 
thing. It is an enjoyable trip. It is the queen 
of hill stations. That was the name given to 
Ooty by the Britishers those days. So, that 
line must not be removed. I want some kind 
of an assurance in this augu<t House from the 
Railway Minister becau,;e only day before 
yesterday there was a press report like that. 

Then, already there is electrification from 
Madras to Villupuram. I am requesting the 
Railway Ministry to extend it up to Neyveli 
because there are five thermal station. which 
are producing a lot of electricity. We are not 
utilising that electricity fully well. If you 
continue the electric line up to Neyveli, we 
can utilise that power through the railways. 

Then, on the Salem"Bangalorc line there 
is a station called Dharmapuri. That al~ is 

in my constituency. It is now turned Into a 
headquarters and a number of officials and 
others are going there. It has gol' mlly a 
small station. During the Railway Bud.t 
debate I . ma4e a request to the Railway 
Ministry to construct some retiring rooms at 
Dharmapuri ranway station. I request the 
railway Min!stryto look into that. 

Then. from Salam to Madras there Is a 
train called the Blue MOUDtain EJpreas. 1t 
leaves Salem at I o O'clock and reaches Mad .. , 
in the morning at 6 O'clock. My humble 
request to the Railway Ministry Is to attach 
a three-tier coach from Salem lun¢tiOli . 
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SHRI RANEN SEN (Barasat): Mr . 
Deputy-Speaker, Sir, I must say one thing 
that the construction work of the railways 
sometimes proceeds on a line where the im-
portance to the place and the area is not 
given. I will give you two examples only. 

In the Scaldah Division of the Eastern 
Railways, there is a section called Bongaon 
Section which is a sort of frontier railway_ 
That means it goes upto the international 
frontier. There, for a pretty long time, the 
local demand has been that, because of strate-
gic considerations also, a double line should 
be constructed. But, as yet, though this 
demand has been raised by the public and 
this point has been raised by me earlier also, 
the Government has not paid any heed to 
this demand. We hear that certain lines arc 
being extended and certain new lines arc 
beinl constructed. On strategic considera-
tions, the doubling of this line is necessary. 
That probably I am not able to impress upon 
the Government. I. again, urge upon him to 
kindly do something about it. 

Secondly, there is another example tbat I 
would like to mention. 1be Minuter just 
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now said something about extension to 
Bogaigaon and other places. But there is the 
need or a second bridge over Ihe Braham-
putra connecting Jopgoppa and Panch-
!antra. This is a very important thing. That 
is why I am saying that the Railway Minis-
try', line or railway line construction, ex-
tension, doubling, etc. is not convincing to 
us. I would request the Minister to live a 
second look to these two proposals. 
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SHRI K. NARAYANA RAO ro .• e-

MR. DEPUTY-SPEAKER: We have 
only hair an hour. I am call ng only those 
who have liven Cut Motions. 

SHRI LOBO PRABHU (Udipi): I find 
. that the general indulgence here is in every-

thing but the subject berore the House. The 
subject berore the Houoe is excess "ants. 
We are not concerned here. as in the Jeneral 
Railway Budget. about railway lines here 
and there. The Chair has been very indul-
gent. I agree with Mr. Kunte that it would 
be better if we are more business-like. work-
man-like. if the subject is confined to the 
paper before the House. 

My objection concern. these excess ex-
penditures. One is a I1118U amount of RI. 
4SO or so which '"' can foract; that relalel 
to court ~ and court cbarjlel. The 
other is a substantial amount of Rs. 14 Iakhs 
which bas been paid to the Olntral Bureau 
of Inronnation from the Railways. Thi. 
is a very old matter that every year Ihis 
amount il paid arter the time which is due 
for it, after the BudJet and the Supplemon-
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tary Budget are over. The Public Accounts 
Committee asked the Railways to panicu-
larly see that these payments are not delayed 
and are taken up promptly. I understand 
that the position is still the same. Next year 
we will be favoured with excess grants to be 
sanctioned. . 

Now I come to the Budget which is rele-
vant. The Railways do not seem to care 
about the Budget. They think that they have 
so many opportunities to come to this Hoase 
that the amounts spent are of no relevance 
Till today the revenue of the Railways ha~ 
been Rs. 474 crores as against a budget pro-
vision of Rs. 435 crores. The revenue has 
far exceeded the budget. Let it be noted 
here that the expenditure on capital has been 
short by about Rs. 16 crores. I was wonder-
ing whether the Railway Ministry is watching 
these figures. The hon. Railway Minister is 
always happy and gives some kind of hope. 
I would like to ask the hon. Minister why 
he is not taking much interest in seeing that 
the capital expenditure is in line with the 
budget provision. 

About expenditure, it may be st.1ted that 
the working expenditure is Rs. ~77 crores 
against is 361 crores last year. I do hope 
that he is not going to out-run the budget 
and that the Railway Minister would see 
to it that we do not land up with too much 
of spending than what we earn. 
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SHRI K. NARAYANA RAO (Bobbili): 
My paint is this. There should be a line 
connecting Bangalore. Cuddappah and 
On80le so that the hinterland . between 
Andhra Pradesh and Mysore can be inter-
connected. I also request that a fast train 
should be introduced between Hyderabad 
and Calcutta. 

MR. DEPUTY-SPEAKER: You can 
write. 

SHRI K. NARAYANA RAO: There 
are very few occasions when problems of 
constituencies crop up in Parliament. 

MR. DEPUTY-SPEAKER: In General 
Budget. Not now. 

SHRI K. NARAYANA RAO: I would 
like to plead with the Minister that consi-
derations of CCDnomy should not be the sole 
criteria in a public utility like this. The basic 
need to be considered is the service. Even if 
some few lines are running in loss, the overall 
economic position of the Railways should 
be the guiding factor, Sir. 

MR. DEPUTY SPEAKER: Before 1 call 
upon the hon. Minister to speak, I must 
make one observation. Shri Lobo Prabhu 
also supported Shri Kunte. Sometimes on 
these points as 1 said. the procedural track 
laid down in the procedure is lel'\ out. And, 
local grievances are pointed out. Shri 
Narayana Rao, who knows procedure. also 
touched on local grievances. I would request 
han. Memben to restrict their renl/lrks to 
the Demands. Beyond that they need not 
go, though some others have spoken beyond 
score· 

SHRI KANWAR LAL GUPTA (Delbi 
Sadar): May 1 ask a question? 

MR. DEPUTY-SPEAKER: No. 

THE MINISTER OF STATE IN 1lfE 
MINISTRY OF RAILWAYS (SHRI PARI-
MAL GHOSH): Already much discussion 



AGRAHAYANA 27. 1890 (SAXA) Appropriation (J/o;Iwo),s) 238 
No. 6 Bill. 1968. 

has taken place on the Supplementary 
Demands and 1 would like to touch hriefly 
some of the points now beina raised. 

MR. DEPUTY-SPEAKER: Shri Abdul 
Ghani Dar withdrew the amendment. He 
made a request. You may refer to Haryana. 
He was agitated about the Defence line. He 
was agitated. I said, I will pass it on to you. 

SHRr PARlMAL GHOSH: I am lOing 
to mention. 

SHRI KANWAR LAL GUPTA: How 
can you direct the minister? It is for him to 
reply. 

MR. DEPUTY.SPEAKER: I am sorry. 
The scope of the debate is limited. He may 
confine himself to only the matter referred 
to by Shri Lobo Prabhu. 

SHRI PARI MAL GHOSH: Shri Abdul 
Ghani Dar referred to two points. One was 
about the taking up of slrategic lines and 
the other was about the lines we were think-
ing about in Haryana. Regarding strategic 
lines, we do not decide them. The moment 
we get a proposal from the Ministry of De-
fence that a par"ticular line should be taken 
up on those grounds, we proceed with it. 
It is not for the railways to decide which 
one is strategic and which is not. 

Regarding Haryana and also about 
Rajasthan, Mysore, Delhi and other States, 
many sugaestions have been made. Mention 
has also been made about the Bandel-Katwa 
line and the doubling of the Bongaigon line. 
We have taken note of all these lugestion •. 
As I have already said, we have Dot yet for-
mulated the Fourth Plan. 

SHRI RANDHIR SINGH: Hi. Deputy 
Minister said it will be done in the case of 
the Gohana line. He should not put his 
deputy in an embarrassina position. This 
was abo said at the time of Shri Lal Bahadur 
Shastri. 

SHRI PARIMAL GHOSH: As reprds 
new lines mentioned. all tbese 5UacstiOns will 
be given due consideration and action taken 
accolding to the mo~:v available. 

MR. DEPUTY-SPEAKER,: J·1Ibal1 put 
the cut moti/ln (No. I) to the vote of the 
House. 

The CUI motion was put and ~egatived 

MR. DEPUTY·SPEAKER: The ques-
tion is: 

"That an excess sum not exccedina 
Rs. 7,68,074 be granted to the President 
to make load the amount speat durin. 
the year ended 31st March, 1967 in respect 
of Demand No. 2-Misce1ianeous expen-
diture." 

The motion was adoptM 

16.48 Ms. 

APPROPRIATION (RAILWAYS) NO.6 
BILL,· 1968 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI PARI-
MAL GHOSH): I beg to move for leave to 
introduce a Bill to provide for the autho-
risation of appropriation of moneys out of 
the Consolidated Fund of India to meet the 
amounts spent on cenain services for the 
purposes of Railways during the financial 
year ended on the 31st day of March, 1967. 
in eXCCM of the amounts pnted for those 
services and for that year. 

MR. DEPUTY-SPEAKER: The quoa-
lion is: 

"That leave be scanted to introduce a 
Bill to provide for the authorisation of 
appropriation of moneys Oul of the Con-
solidated Fund of India to meet the 
amounts spent on certain services for the 
purposes of Railways durins the financial 
year ended on the 3 ht day of March, 1967, 
in excess of the amounts scanted for thOle 
liCrYices and for that year." 

The mo/to" wa' aIioptni 

SHRI PARI MAL GHOSH: Ii ntroduce·· 
the Bill. J bello move·· : 
--_ .. _---------

• Published in Gazette of India Extraordinary. Part II. section 2. dated 18-2-68 . 
•• Intioduced/moved with the reconuncndation of !be PresideDt. 


